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WRITIEN ANSWERS TO QUESTIONS 

Conference of State Electoral Officers 

·121. SHRI B. OEVARAJAN: 
SHRI MONORANJAN SUR: 

Will the Minister of LAW AND JUSTICE 
be pleased to state: 

(a) whether the Election Commission 
had recently oonvened a Conferfjlnc8of Chief 
Electoral OffICers in New Delhi; 

(b) if so, the details of the issue dis-
cussed and the decisions taken; 

(c) whether the conference has recom-
mended the use of electronic voting ma-
chines in all future elections. issue of multi-
purpose identity cards to all voters and de-
limitation of oonstituencies in the country 
during 1990-91; and 

(d) if so. the reaction of the Government 
thereto and the estimated expenditure in-
volved in the implementation of the recom-

mendations? 

THE MINISTER OF COMMERCE AND 
MINISTER OF LAW AND JUSTICE (SHRI 
SUBRAMANIAM SWAMY): (a) Yes, Sir. 

(b) The details of the issue discussed 
and the decisions made in the oonference of 
Chief Electoral Officers are given below. 

(c) The consensus in the meeting was 
in favour of use of electronic voting ma-
chines at future elec.1ions. No decision was 
taken in regard to issue of mutti-purpose 
identity cards to voters in the oountry. The 
question of delimitation of constituencies in 
the country during 1990-91 was not dis-
cussed in the said Conference. 

(d) h is estimated that a total number of 
6 lakh electronic voting machines will be 
required to alvar all parliamentary constitu-
encies in the country. The Election Commis-
sion has already procured 1.51akh machines 
at the oost of As. 75 crores and the remaining 
4.5 lakh machines are estimated to cost 
about As. 225 crores. 
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